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als living outside North East Frontier
Agency, the permits for entry are
4ssued by the Political Officers for the
-respective  Divisions under their
.charge, under the general instructions
of the N.EF.A. Administration.

v

In the case of foreigners, permits are
-issued by the N.EF.A. Administration
in consultation with the Government
of India in the Ministry of External
_Affairs.

Import of Films

-471. Shri Raghunath Singh: Will the
‘Minister of Commerce and Industry
“be pleased to state how many foreign
films were imported and permitted to
be shown in India during 1956-57?

The Minister of Commerce and
“Industry (Shri Morarji Desai): Import
.of cinematographic films, either expos-
.ed or raw, is not expressed in import
statistics in numbers, but in footage.
Import of exposed films in 1956-57 was
1,15,85,000 ?t.

Land Acquisition in Tripura

772. Shri Dasaratha Deb: Will the
Minister of Rehabilitation and Mino-
_rity Affairs be pleased to state:

(a) the maximum and minimum
rate of compensation given for the
Jand acquired for the rehabilitation
.of displaced persons in Tripura; and

(b) how the rates compare with the
present market value of land in Tri-
pura?

The Parliamentary Secretary to the
Minister of Rehabilitation and Mino-
rity Affairs (Shri P. S. Naskar): (a)
Land is acquired under the West
Bengal Land Development and Plan-
ning Act, 1948, as extended to Tripura.
The compensation is ~determined
.according to the provisions of the said
Act. ;

(b) Does not arise.
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Industrial Training Centres,
Tripura

773. Shri Dasaratha Deb: Will the
Minister of Labour and Employment
be pleased to state:

(a) how many students applied for
getting admission in different Indus-
trial Training Centres at Tripura in
1957-58 so far;

(b) how many of them have been
admitted; and

(c) whether Government propose to
open more Industrial Training Centres
in the divisional towns of Tripura?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). Nil
(The sanction of the Government of
India for the establishment of
the Industrial Training Institute at
Agartala was issued to Tripura Ad-
ministration on 26-7-1957 and the
recruitment of trainees is in progress
now).

.(c) There- is at present no pro-
gramme for opening any more Train-
ing Centres in Tripura. s

Poona Station of A.LR.

Shri B. K. Gaikwad:

Will the Minister of Information and
Broadcasting be pleased to state:

774.{ Shri D. A. Katti:

(a) whether any list of invitees
attending the performance of varieties
of programmes is maintained by the
Poona Radio Station; and

(b) on what basis the invitations .
are extended and whether there are
any Scheduled Castes invitees in the
list maintained?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir.

(b) With a view to covering a cross
section of listeners, invitations are
issued to all persons interested in
Radio Programmes, to some according
to their interest in certain types of
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programmes and to some because of
their close associstion with All India
Radio, such as membership of various
Advisory Committees of Stations etc
Invitations are not issued to persons
on the bams of community, caste or
religion and no caste-wise or com-
munity-wise list 13 mamntained It is
noted, however, that the hst of
invitees 1n the past have included per-
sons who belong to the Scheduled
Castes

Bank Award

775. Shri H. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state the cases of non-
implementation and ms-implementa-
tion of the Bank Award by the Bank
of Rajasthan which are lying pending
at present i1n the Office of the Conci-
liation Officer (Central) Aymer?

The Deputy Minister of Labour
(Shri Abi@ Alf): There are seven
cases pending with the Conciliation
Officer 8ix of these, which were sub-
mitted m the second half of July,
1057, relate to alleged non-payment of
special allowance under para 164 of
the Sastry Award, non-payment of
over-time dues, non-payment of pay to
temporary and probationer employees
in terms of the Award and non-pay-
ment of special allowance to armed
guards There 18 also one case, filed
in January, 1957, which relates to
non-implementation of paragraph
292(5)(a) of the Sastry Award This
involved a legal interpretation, which
has since been given by the Chief
Labour Commissioner

New Lajpat Ral Market, Delhi

776. Shri Kodiyan: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state

(a) whether 1t is a fact that the
construction work of the New Lajpat
Rai Market, opposite Red Fort, Dell1
is still going on, and

(b) i so, how long it will take to
complete the work?
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rity Affairs (Shei P. 8. Naskar): (a)
Yes

(b) The work 18 expected to be com-
pleted by the 31st August, 1957,
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Food Supply to Nepal

778. Shri Shree Narayan Das: Will
the Prime Minister be pleased to state:

(a) whether the Government of
Nepal has requested the Government
of India to assist 1t to meet food
shortage there,

(b) 1if so, the nature of assistance
sought,

(c) the reaction of the Government
of India in this regard, and

(d) the extent of assistance that the
Government of India have agreed to
give?





